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thi! t the mercenaries will either be 
under the control of that Army against 
whom they have been functioning r 
will go. 

Shri Brajeshwar Prasad: Are we 
to understand that the U.N. Troops 
will not be withdrawn from the 

. Congo till Katanga is integrated 
with the Congo? 

Mr. Speaker: A hypothetical ques. 
·-tion. Next question, Shri Yajnik. 

Price of Piece Goods 
:+ 

.lZ35 (Shri Yajnlk: 
. L Shri C. K. Bhattacharyya: 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether Government are aware 
that the Textile Mills have added the 

.entire amount of the new Excise Duty 
to the original price of piece goods 
and marked the total price thereon; 
and 

(b) whether Government propose 
to t~kc any steps in the mater? 

The Minister of International Trade 
in the Ministry of Commeree and 
Industry (Shri Manllbhai Shah): (a) 
and (b). Excise dutv on textiles 
('onsio'ls of n duty on' yarn as well as 
a dutv on doth. Under the new 
Excise Tariff. duty on cloth in the 
grey state has been reduced while 
there has been an increase in the 
duty on yam as well as on processed 
cloth. So far as the duty on yam is 
concerned, the industry has absorbed 
about 116th of the compounded duty. 
The voluntary system of price control 
on cloth relates only to tne ex-mill 
price of cloth. In addition to the ex-
mill price, mills can stamp separately 
the Excise Duty at the rates in force 
from time to time. In view of this, 
the question of Government taking 
any aC'tion in the matter does not 
arise. 

Shri Yajnik: I should like to know 
from the Minister if he is aware of 
the statement of the Finance Minister 
that the increased excise duty on fine 

cloth wr-tt'd be absorbed by the mills 
in their own co~ts. 

Shri Manubhai Shah: There was no 
such statement made that all that 
would be absorbed. As the hon. 
Member is aware, the fresh duty rise 
on processed cloth, particularly fine 
and superfine, has been steep and it 
would not be possible to absorb all 
that in the present prices. 

Shri C. K. Bhattacharyya: May 
know whether the attention of the 
hon. Minister is drawn to the fact that 
the prices printed on cloth are arbi-
trarily changed? 

Shri Manubhai Shah: No, Sir. As 
said in the past, the voluntary price 
control which is in fulJ consultation 
with the government officials in 
every region is. broadlY, working 
satisfactorily. But, there have been 
lapses on the part of the trade and 
mill. which havc always been taken 
action against. 

Shri Bhagwat Jha l\zad: The ~tnte
mpnt does not clearly show whether 
it is not '" facl that the ('ntire new 
exrise duty hns been passed over by 
the manurnctur~r 10 the consum£'r. 

Shri Manllbhai Shah: I have neither. 
said on" wny or th(' olh(']'. I h:lVe 
said that the absorption of the yarn 
duty is compounded in a manner that 
one-sixth has been agreed to be 
retained by the mills and five_sixths 
passed on to the consumer. For the 
rest, the voluntary price stamping 
regulates the excise. It is our hope 
that to the extent possible the indus-
try will bear the additional burden 
of the excise duty. 
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Shri Yajnlk: May I know if the hon. 
Minister is aware that the entire 
burden of the increased excise duty 
has been pass"d on to the consumers 
by the producers? 

Shri Manubhai Shah: Actually 
there has been reduction as far as 
the grey, medium and lower medium 
varieties are concerned there has 
actually been a reduction as a result 
of the revised duties. It is only in 
the fine, superfine and better processed 
variety like the organdy or mercerised 
that there had been a rise in excise 
duty from 3 nP. to 21 nP. Government 
cannot expect that the whole levy 
" .. ill be borne bv the industry. Even 
~o to whatever e~tent it can be borne, 
t he effort is to do that. 

Price of the Imported Dry Fruits 
from Afghanistan 

·12~6. Shri Hem Ra.i: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) \\'h:,thctr it is a fact that the 
pric-l's of the Dl")' fruits imported 
r)"om Afgh,'nist:m have gone up consi-
derably; 

(b) if so, the reasons therefor; and 

(e) the steps taken by Government 
to improve the position? 

The Minister of International Trade 
in the Ministry of CommerCe and 
Industry (Shri Manubhai Shah): (a) 
Prices went up last year but recent-
ly they have registered a substantial 
decline. 

(b) On the closure of the land route 
between Afghanistan and Pakistan in 
September, 1961 dry fruits had to be 
imported into India by air with conse-
quent rise in prices due to a higher 
rreight element. 

(e) Government have permitted 
import into India via Iranian ports of 
dry fruits from Afghanistan. This has 

resultf'd in a subst~ntial reduction in 
prices, 

Shri Hem Raj: May I know whether 
it is a fact that due to the increase in 
air fares the prices have gone up 

Shri Manubhai Shah: That is true, 
Sir, because the land route was not 
possible to be operated upon and they 
have to be airlifted; therefore, there 
has been some rise in prices, 

Shri Hem Raj: May I know whether 
it is also a fact that our exports to 
Afghanistan, especially of tea, had 
a1;o declined due to the air fal'9 
being high? 

Shri Manubhai Shah: There have 
been nO indications of reduction in 
our exports. We are keeping a watch 
and arc trying to see that the Air 
India flies freight services between 
India and Afghanistan to keep our 
exports uP. 

Shri Hem Raj: May I know whether 
efforts will be made to reduce the 
farf's and freights of Air India so far 
~s ('xport of thesf' things are concern-
pd? 

Sltri Manut-hai Shah: Why should 
1 pommpreial service' run by the 
public sec (or reduce its freights and 
fares? We have to see how we could 
assist the exports but there is no 
such proposal at presE'nt. 
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